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(d) the extent of succ«s achi eved 
in co.Tiba in? the aiul er tio ' *of f  ̂ od- 
•tulft by ih ' stiict applica ion of laws 
and the nature of tne defects v*isco /ered ?

* The M inister of Health (Rajkum ari 
A m rit Kaur) : ( ) A sen me fo the
esia lishmj t of o e i îincipal L  bor to y
at th HedJquartc.s gf each S .a e Go ern- 
ment is unde, consider tion of the Go ern- 
ment of niia. T h Labo atory is 
in ended to pro ide f  cilitiej, in,er alia 
for the exam n tion of foo \ samples un ier 
the I^ie/enaon of Food Adulteration Act,
1955.

(b) Yes.

(c) Not yet.

(d) The Prevention of Food Adultera­
tion Act, 1954, (37 of 1954)* ca™c 
force only from ist June, 1955
rules thereunder have still to be promul­
gated. It is therefore, much too early to 
assess the result of its application.

Railway Train Service

*1728. Shri A. K. Gopa:
the Minister of Railways be 
state :

ilan : Will 
pleased to

(a) whether it is a fact that there 
is present only one mixed train runin? 
bet een Shoranur and Nilambur Road 
on the Southern Railway ;

(b) if so, whether one train is con­
sidered adequate to cope with the tr fflc; 
and

(c) if not, whether there is any proposal 
to run an additional train on this line ?

The Deputy Minister of Railways 
and Transport (Sliri Alagesan): (a)
Yes.

(b) and (c). It is proposed to introduce 
an additional train on the section with 
effect from 1-10-1955.

Artificial Insemination Centres

* 17*9- Pandit D. N. Tiwary : Will 
the Minister of Food and Agriculture 
be pleased to state :

(a) whether it is a feet that Govern­
ment propose to open artificial insemina­
tion centres in rural areas during the 
Second Five Year period ; and

(b) if so, the names of the places 
selected for this purpose ?

The Minister of Food and Agricul­
ture (Sliri A. P. Jain) ; (j) Yes.

(b) Place for establishing new artifical 
insemination cooties v̂ ill be selected by 
the btate Governments,

Railway Re-grouping

/Shri Gidwani :
*73®- \Shri R. N. S, Deo :

Will the Minister o f Railways be 
pleased to state the a erage extra expendi­
ture on the Administration due to the 
bifiircauon of the Eastern KaU>̂ ay ?

The Deputy Minister of Railways 
and Transport ( Shri Alagesan ) :
Rupees .̂ e enieen Lkhs per annum 
appioximately.

Air Travel Charges

*1731. Chaudhuri Muhammed 
Shaffee : Will ihe Minister of Communi- * 
cations be pleased 10 state :

(a) whether it is a fact that the air 
travel charges between Delhi end K^bul 
are very high as compared to charpes 
to other places coimected by a direct 
service ;

(b) if so, whether Government pro­
pose to reduce the charges ; and

(c) if so, from what date ? ^

The Deputy Minister of Communi­
cations (Shri Rai Bahadur): (a) l i e
fare for the Delhi-Kabul air service is 
.hi'^hcr than the fares for the do- estic air 
services but it compares favourably with 
th ' fates for some services to other 
neighbouring countries.

(b) No, Sir, it is out of the question to 
reduce the fare as, owing to the peculia iiy 
of this route, the operating costs are high 
and the pay-load is very limited.

(c) Does not arise.

Water Supply Scheme in Hyderabad

*1732. Shri M. R. Krishna : WiU the
Minister of Health be pleased to state :

(a) the amount asked for by the 
Government of Hyderabad to implement 
their Schemes to provide \sater supply 
to a large area in the State during ihe 
Second rive Year rlan period ;

(b) the amount f’ivcn to the State 
for this purpose c'uring the First liv e  
Year 1 Ian for implcmentii.g the State 
Phns ; and

(c) the amount actually spent by 
the State so for out of the amoxmt received 
in the First Five Year Plan ?




